will not be taken up. The next date will be notified later.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2"d & 3 Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

NOTICE

Dated: 20" March, 2023

Please take notice that the following matters listed on 20.03.2023 in the Court-1V

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App NCC Ltd. Tejas Chhabra Pankaj Vivek-R2
(AT) (Ins) No. Vs. Gyanendra Kumar-R3
426 of 2020 Golden Jubilee Hotels Pvt. Ltd. & Ors. P. Badri Premnath-R4
(PH) Robin Grover-R5
With Arijit Mazumdar-
R11
2. Comp. App Consolidated Engineering Company Kumar Anurag Singh | Vijay Kaundal
(AT) (Ins) No. Vs. Y. Suryanarayana-
430 of 2020 Subodh Kumar Agarwal & Ors. R1
Kamalika
(PH) With Bhattacharjee-R5
Arijit Mazumdar-
R11
3. Comp. App. (AT) | Infinity Interiors Pvt. Ltd. Kumar Anurag Singh | Vijay Kaundal

(Ins) No. 432 of
2020

(PH)

Vs.

Subodh Kumar Agarwal & Ors.

With

Y. Suryanarayana-R1
Pankaj Vivek-R2
Bhattacharjee-R5
Arijit Mazumdar-
R11




4, Comp. App. (AT) | Laxmi Narayan Sharma Sumedha Chadha Y. Suryanarayana-
(Ins) No. 438 of | Vs. R1
2020 Subodh Kumar Agrawal, Resolution Pankaj Vivek-R2,
Professional, Golden Jubilee Hotels R3, R5, R6, R8 &
(PH) Pvt. Ltd. & Ors. R9
Bhattacharjee-R10
With Robin Grover-R5
Arijit Mazumdar-
R11
5. Comp. App. (AT) | Ahuja Furnishers Pvt. Ltd. Kumar Anurag Singh | Y. Suryanarayana-
(Ins) No. 710 of | s, R1
2020 Subodh Kumar Agarwal & Ors. P. Venkat Reddy-R3
(PH) P. Badri Premnath-R4
With Arijit Mazumdar-
R11
6. Comp. App. (AT) | EIH Ltd. ArijitMazumdar Pankaj Vivek
(Ins) No. 336 of | s, Gyanendra Kumar
2020 Subodh Kumar Agrawal & Ors. Pallavi Rao
(PH) Y Suryanaryan-R1
7. Comp. App. (AT) | Gurudeo Exports Corporation Pvt. Ltd. | Rahul Gupta RK Gupta-R1 & R2
(Ins) No. 301 of | & 3 Ors. Swaralipi Deb Roy
2021 & LA. No. | Vs.
701, 702 & 703 Akash Singhal
of 2021 Liquidator of Amira Pure Foods Pvt.
(PH) Ltd. & Anr.
8. Comp. App. (AT) | Vikas Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1104 of | Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
(PH) _ Shatrajit Banerji-R2
With
9. Comp. App. (AT) | Sapna Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1105 of | Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
(PH) Shatrajit Banerji-R2
With
10. | Comp. App. (AT) | Archana Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1107 of | Vs. Savar Mahajan
2020 Asian Colour Coated Ispat Ltd. & Ors. Avni-R4
(PH) Shatrajit Banerji-R2
With
11. | Comp. App. (AT) | Kamlesh Devi Aggarwal Parth Bhatia Pooja Mahajan
(Ins) No. 1108 of | Vs. Savar Mahajan

2020
(PH)

Asian Colour Coated Ispat Ltd. & Ors.

Avni-R4
Shatrajit Banerji-R2




12. | Comp. App. (AT) | Arun Chadha Abhishek Anand Aditi Sinha
(Ins) No. 747 of | Vs. Sanjay Kr. Visen-R1
2021 & ILA. No. | Ramesh Kumar Suneja & Ors. Piyush Singh-R1-3
1983 & 1984 of Abhishek Sharma-R4
2021 Asmita DwivediR5-
(PH) With !

13. | Comp. App. (AT) | Ramesh Kumar Suneja & Ors. Aditya Parolia Abhishek Anand
(Ins) No. 748 of | Vs. Sanjay Kr. Visen Samriddh Bindal-R1
2021 & ILA. No. | Arun Chadha & Ors. Abhishek Sharma-
2125, 2126, 3016 R2

of 2022
(PH)

Asmita Dwivedi R-
34&5

By order of Hon’ble Chairperson

-Sd/-

Registrar




